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Name of the Company | Goutermann Peipers India Itd & Ors.

Under Section 391(2), 394
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2007 2017- C.P.No.317/2015 — Goutermann Peipers India Ltd. & Ors.
ORDER

Ld. Lawyer(s) on behalf of the petitioner(s) and Objector(s) are present

The objector on behalf of M/s Associated Road Carriers Ltd. and All India

Road Transport Agency prayed for some time. Heard, prayer is allowed

Fixed on 23.08.2017.

AL
MANORAMA KUMARI
MEMBER(J)



